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None for the applicant. Learned counsel for
the respondents is present and heard. He
submits that the case of the applicant for
compassionate appointment had been
considered by the respondents thrice and
rejected vide orders at R/1, R/2 and R/4 to
the short reply filed by the respondents..

Rejoinder has been filed by the applicant,
which does not contradict the above
submission. It is seen from the records that
father of the applicant died in harness on
13.10.2004.

In view of the above, the OA is dismissed for
default and non-prosecution.

Copy of this order be given to the learned
counsel for the applicant andthe learned
counsel for the respondents.
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